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The }norron was adopted,

Clause 2 was added to the Bill.

MR. SPEAKER: There are
amendments to clause 3.
ed?

SHRI SRINIBAS MISRA : In view of
the assurance given by the Deputy Minis-
ter, I am not moving my amendment.

SHRI K. LAKKAPPA : I am not mov-
ing my amendment.

MR. SPEAKER : The question is:
“That clause 3 stand part of the Bill.”
The motion was adopted,
Clause 3 was added io the Bill.

Clauses 4, 1, the Enacting Formula and
the Title were added to the Bill.

SHR1 M. YUNUS SALEEM: Sir, I
move :

“That the Bill be passed”
MR. SPEAKER : The question is:
“*That the Bill be passed”

s0me
Are they mov-

The motion was adopted

17.32 Hrs,
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ARREST OF MEMBER
SHRI KIKAR SINGH

MR. SPEAKER : 1 have to inform the
House that I have received the following
wireless message, dated the 6th August,
1968 from the Superintendent of Police.
Bhatinda : —

“Shri Kikar Singh, Member, Lok
Sabha, and resident of Haji Rattan, has
been arrested vide D.D.R. No. 28,
duted the Sth August, 1968 under Sec-
tions 107/151 Criminal Procedure
Code.”

HALF-AN-HOUR DISCUSSION.—Contd.

HoMEes For FREcpoM FIGHTERS IN
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